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(iii) 

(iv) 

trained, exper'e ced and qualified 
engin er we not coming forward to 
wor in rernot area and difficult 
terrains. 
Acute shortage of con truction material 
like conductors, R C poles, transfor-
mers tc. was reported to have c n i-
derably impeded the on. troction 
works in most f th t t . Al 0 

division and ub-divi ion of the 
EI ctricity Boards in aIm t 11 tb 
State were reported to be ill-equipped 
with transport facilities for timely 
transportation of materials from store 
to divi iona] headquarter, ites etc. 
Thi resulted in delay in completio 
of works. 

A suitable sy t m for collection of 
service-wi e data on number of consu-
mers, coo umption and load eparately 
for urban and rural sectors which is 
es entially requir d for planning and 
estimating financial return was not 
evolved in any State. 

(v) WhiJe Coordination Committees at 
State and D istrict levels wer e constitu-
ted in a number of States very little 
or no effort was made by the ~ Com-
mitte s to ensure advance planning for 
integr ated rural development by 
synchroni ing the developmental acti-
vities of all the concerned depart-
ments, 0 that adequate demand for 
load development is generated. 

(vi) n tenns of policy directive from the 
. Central Government, preferential 

terms of assi tance were introduced by 
the Rural lectrification Corporation 
in the year 1970-71 in respect of Rura 1 
Electrification schemes in the back-
ward area. . A pecial programme f 
electrification of Harijan bastis adjoin-
ing electrified villages wa also taken 
up. 

(vii) While concessional tariff for agricul-
ture was available in almost all the 
States, concessions for non-agricultural 
power was reported from a few States 
only. 

(viii) From a meagre 
ener ised _pumpsets ~i ting in 1951, 
th number of en r is 

o 39. Ih in 9 0 giv·n an 
average an yearly addition of about 
1.1/21a h pumpsets . 

Procedure E: Transfer and Prom tion of 
. cia s. IV Employ' es in C.I.S.F. 

7203. PRO. NARAIN ,CHAND 
PARASHAR: Will the Mini t r of HOME 

AIR be plea ed to state: 

(a) whether GOY rum nt have any definite 
procedure for the tran fer and prom tion of 

. ctas IV employee working in C.I.S. in a 
State to wh ich they do not originally belong 
so as to mitigate their hard hip; 

(b) if so, the main outline thereof and 
the nonnal tenure after which the cmployees 
are granted the reque t for tran~fer to their 
home/neigh bouring States; and 

(c) if not, whether such a procedure would 
be drawn up in the near future? 

THE MINISTER 0 TATE IN THE 
MINISTRY OF HOM AFFAIRS (SHR 
NIHAR RANJAN LA KAR): a) to (c) 
Postings and tran fers in the .I.S, are made 
in public interest for administrative and 
operational rea on. ompa ionate gr unds 
are given due and adequate con id ration. 
Position regarding promot ion is that there 
are DO chann Is of promotion in th jr line for 
Cia 1V i.e. Group 'D' per onnel in the 
Force. However, they are eligible for COD i-
deration, jf otherwise qualified, for appoint-
ment in the rank of security Guards in 
Group 'C'. 

Setting up of Advisory Comm'ttce for 
Development of Himalayan Region 

7204. PROF. NARAIN HAND 
PARASHAR: Will th Mini ter of P AN-
NING be pleased to state: 

(a) whether the Advi ory C mmittee et 
up by the Planning ornmission for securing 
the development of th Himalayan Region on 
systematic and scientific line has held any 

meeting ~nd pr pa red any programme or blue-
print for the development f the irnalayan 
Region; 

(b) if so, the main outlines of the plan and 
the date (s) on which the Committee he1cJ any 
p1~ting (s~ . aqd 




